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T ATH q0
(STHHT HTH fasm)
Fferg=aT

T2 feeett, 11 79va7 2024

Hasl: HQ-PUB013/1/2020-PUB-BIS (1083) .—ATZH T AT a4 =9H, 2018 & o\ 15 %
IR (1) % AT § ATLAT TS 5430 TAGGIT AT FLAT g o0l o1 ATLAT JahT o6 e
TEH T AT & A W ° 77 W g, TEe w9 | SR [t iy end gy g g =y w1 6 1y
T HIAHT & [Fa2or, Tfe HS g1 ar 9 d qTI-97e AR T30 99 % 9 199 &9 7 SR e v ame fog
ST €]

SRR
T ST W ATt it yhaerme [y | s e, aR g e | s ge
. EAT, a9 q9T Afius A g, & 9T, 99 a9 fivw ILIR]
(1) 2) (3) (4) (5)
1 AE U 4487 : 2024 29 srFgaT 2024 e UH 4487 : 2000 29 31T
TUAET TSI ITFTOT — HET, TUAET gregf=TReaT SUHTT — 2025
Zifearer et (e &) — =y, ziffer st (e

7454 G1/2024 )
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w9 | i A AT yRemy [’y | s g, ak s o | s g &t

. TEAT, a9 9T Afi¥h A g, & °9ET, a9 q9r fivs IGIE]

(1) (2 (3) 4) (5)

fafarfe fat) — fafarfe
(T gedteqon) (T TTeqon)
2 | orE UH 8254 (W 2) : 2024 | 29 AT 2024 | ArE UH : 8254 (W I ) — 29 i
T S FT T AT AT 1976 2025
— fafafe FTed, AT-qasdae & forw
AT 2 Ao TfaeT fafarf
3 | orE wA/ArS UH A 11979-3 1 | 20 AT 2024 | € wH/ATE UM AT 11979-3 29 i
2012 2006 2025
T TATUI — ZETAFLAL T TRT Heeft I —
) W3 TITAFIAT AT
RIEETIR U B R TR AT 3 T Trver ve
(T Tt Tfteror wfaat

4 | o< TH 18292 (WTT 1) : 2024 | 29 sFea¥ 2024 | TS UH/3AE UH 3 10555-1 : 29 31T
S UF A 10555-1 : 2023 2013 2025
e Foed — T SETARGY FeH — ST
[ T T AT ST F A TR TAT UF G TIRT H e

T ey AT FIe
T 1 AT STy T 1 9THTT U1
(e Tteqom)

5 | 3T UH 18292 (AT 4) : 2024 | 29 (Fa< 2024 | TS TA/AE UH A1 10555-4 29 31T
S UF AT 10555-4 : 2023 2013 2025
SariegeT e — TITATFAL FIH — Gﬁm
T AT T AT T F A TR TAT UF G TIRT H e

T ey AT FIe
AT 4 e ST e Hoe AT 4 S STEACA HoTH
(T T
6 are T 18319 : 2024 29 srFeaT 2024 | oS UH 18319 (WWr 1): 2023 | 29 9«
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HILT T TSIA . AHTYTL

wH | T W AT yRemy [’y | s g, ak s o | s g &t
. TEAT, a9 9T Afi¥h A g, & °9ET, a9 q9r fivs IGIE]
(1) (2) (3) (4) (5)
TS TH 3T 17665 : 2024 TS UH 3 17665-1 : 2006 2025
TATEST TEHTA IcaTal il TITEST TEATT IATST T
AT — et — TEATHLIT — 77 THT
e gwereoTt 3 ferg AT 1 % faam, Feame e
[EGERUEIERIERCETS frrfirg =T 3 form
Waﬁ'{ﬁaﬁﬂﬁﬁaw% Aa9TFATE
fere s S
(T Trditeom) fariwoT i
7 TS TH 18827 : 2024 29 AT 2024 qE T 4154 — 1967 29 =i
3T U 3 5361 : 2023 ST e ¥ o 2025
TAE e ST ST ST faferf2
ATHAAT S[F AT FrlFes
TS TH/ATE UH A7 5361 :
1999
ufafRafes va sqaa SUee —
FERE ek L RINED
TS UF : 6581 : 1972
UEIEFd = () & fory
afarfe
s U : 6807 : 1972
Tafera (FraT-geTierh) ffier
F uEtefe =@ F fo
fafarfe
TS TH 18834 : 2024 29 srFzav 2024 < Te ; 3392 - 1965 29 =i
TS fed U sTHT TTHLT — T e Taeas & forw fafafe 2025
ILATL A TS Ud
FAFH AT TE/ATE T A 11712
(ISO 11712 : 2023, afifar) 2009
Ui efed A saE T ST
FOIA R SIS TS Taq
FeAFH
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w9 | i A AT yRemy [’y | s g, ak s o | s g &t
. TEAT, a9 9T Afi¥h A g, & °9ET, a9 q9r fivs IGIE]
(1) (2) (3) (4) (5)
9 TS UH 18858 : 2024 29 gAY 2024 | TS UH/AE UH oA 22674 29 srder
TS TH AT 22674 : 2022 2016 2025
7 Frfrer — R v gemy & Farfshear — eamft Sl ger
TR [AEATIAT T ITHIUI RIE] .
T v TTeRfy YEETLIE AT STHRLOI 6 o
T ATRAT
10 | &< TH 18865 (W 7) : 2024 | 29 Tagaw 2024 | s TA/AE UH 31 21549-7 : 29 1T
TS UH A 21549-7 : 2024 2016 2025
e gAAT A= — Tf wEreey AT A — it
THTEST FTe 2T e FTS ST
qTT 7 Afher ar AT 7 HigHer a1
11 | 31T UH 18867 (AT 2) : 2024 | 29 sFFza< 2024 TS TH/AE TH A/ TH 29 T
TS TH 37 22077-2 : 2023 22077-2 : 2015 2025
quwﬁ-a—m_ W%'Jwﬁ_slﬂ—ﬁw
forfreaT qo T T T ATET
AT 2 TAFEIHTIS AR AT 2 TAFTRTIS AUTHT
12 | 3T U 18867 (AT 3) : 2024 | 29 rFaw 2024 TS TH/ATE UH A/A U 29 3T
e UH A 22077-3 : 2023 22077-3 : 2015 2025
TaTES FAAT fasT — FTEe AT fas — T
frfereaT a4 yTe SASURLSE
AT 3 SraTarer 9T 3 <rEfafe
TF RIS AT TS IS AUTH
13 A U 1886912024 | 29 wEAT 2024 | E UE/AE UH A/E U 29 i
AT T /A T 14265 - 14265 : 2011 2025
2024 e GAAT As T — AR
TATEST AT AT — TATEST TR TEHERTIT
STRATT T STHHT fore sgeat &1 afieeo
TEHERTOT o forT 39T T
ERiETL
14 | =T TH 18875 (AT 10425) : | 29 sFza< 2024 | TS TH/AE T A/AME £ L 29 i

2024 ars T
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T ST AT T |t it yRemy [’y | s g, ak s o | s g &t
. TEAT, a9 9T Afi¥h A g, & °9ET, a9 q9r fivs IGIE]
(1) (2 (3) (4) (9)
Aq/AE £ 5 11073-10425 11073-10425 : 2016 2025
2019 T GAAT A — =R
T AT AT — TATES IUHLIT HATL
ST TaTEST IUFTI A1T T 10425 f=Rarza fAorsmar
AT 10425 fRarew fEerwsmar — eI TS HITHeT
— Ffeer 3T TS AifAe GISIR))
(HTsfiT)
15 | 3 U+ 18881 (WTT 5) : 2024 | 29 FF¢aT 2024 F'IT‘IFI'QPF ?'IT‘IH%BF
S5y Tq 3T 13408-5 : 2006
TATEST TGN IcaTal T
FTETI[-ATF THERL
AT 5 T 9 [AEHAT

== (AT, ASTE S U 3T AR 9rF (STAHTT)
[FRrsTTo-111/4/31T./690/2024-25]

BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)

NOTIFICATION

New Delhi the ,11 November 2024

Ref: HQ-PUB013/1/2020-PUB-BIS (1083).——In pursuance of Sub-rule (1) of Rule (15) of the
Bureau of Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian
standards, particulars of which are given in the second column of the schedule hereto annexed have been
established on the date indicated against it in third column. The particulars of the standards, if any which
are given in the fourth column shall also remain in force concurrently till they are withdrawn on the date
indicated against them in the fifth column.

SCHEDULE
Sl No., Year & Title of the Date of No., Year & Title of the Date of
No. Indian Standards Establishment | Indian Standards to be | Withdrawal
Established Withdrawn, if any
D 2 () O] ®)
1 IS 4487 : 2024 29 October IS 4487 : 2000 29 April
2024 2025

ENT Surgery Instruments —
Forceps, Tonsil Artery
(Birkett’s Pattern) —

Ent Surgery Instruments
— Forceps, Tonsil Artery
(Birkett’s Pattern) —
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Sl No., Year & Title of the Date of No., Year & Title of the Date of
No. Indian Standards Establishment | Indian Standards to be | Withdrawal
Established Withdrawn, if any
(1) (2 3 4) )
Specification Specification
(Second Revision) (First Revision )
2 IS 8254 (Part 2) : 2024 29 October IS : 8254 (Part 1l) - 29 April
Valve, Non-Rebreathing — 2024 1976 2025
Specification Specification for Valve,
Part 2 Ambu-Hesse’s Pattern Non-Rebreathing
First Revisi Part I Ambu-Hesse’s
(First Revision) Pattern
3 IS/1ISO 11979-3 : 2012 29 October IS/1ISO 11979-3 : 2006 29 April
Intraocular Lenses Intraocular Lenses
Part 3 Mechanical Properties Part 3 Mechanical
(First Revision) Methods
4 IS 18292 (Part 1) : 2024 29 October IS/ISO 10555-1 : 2013 29 April
ISO 10555-1 : 2023 2024 Intravascular Catheters — 2025
Intravascular Catheters — Sterile and Single-Use
Catheters Requirements
: (First Revision)
Part 1 General Requirements
5 IS 18292 (Part 4) : 2024 29 October IS/ISO 10555-4 : 2013 29 April
ISO 10555-4 : 2023 2024 Intravascular Catheters — 2025

Intravascular Catheters —
Sterile and Single-Use
Catheters

Part 4 Balloon Dilatation
Catheters

Sterile and Single-Use
Catheters Part 4 Balloon
Dilatation Catheters

(First Revision)




[T [1—@v 4]

HILT T TSIA . AHTYTL

Sl No., Year & Title of the Date of No., Year & Title of the Date of
No. Indian Standards Establishment | Indian Standards to be | Withdrawal
Established Withdrawn, if any
(1) (2 3 4) )
6 IS 18319 : 2024 29 October IS 18319 (Part 1) : 2023 29 April
2024 ISO 17665-1 : 2006 2025
ISO 17665 : 2024 - '
Sterilization of Health Care Sterilization of Healt_h
. Care Products — Moist
Products — Moist Heat —
. Heat
Requirements for the i
Development, Validation and Part 1 Requirements for
Routine Control of a the Development
Sterilization Process for Validation and Routine
Medical Devices Control of a Sterilization
) . Process for Medical
(First Revision) .
Devices
7 IS 18827 : 2024 29 October IS : 4154 — 1967 29 April
ISO 5361 : 2023 2024 Specification for 2025
Anaesthetic and Respiratory Endotracheal
Equipment Tracheal Tubes and Connections
Connectors
IS/ISO 5361 : 1999
Anaesthetic and
Respiratory Equipment
— Tracheal Tubes and
Connectors
IS : 6581 — 1972
Specification for
Endotracheal Tubes
(Rubber)
IS : 6807 — 1972
Specification for
Reinforced (
Flexo-Metallic) Magill’s
Endotracheal Tube
8 IS 18834 : 2024 29 October IS : 3392 - 1965 29 April
Anaesthetic and Respiratory 2024 Specification for 2025
Equipment — Supralaryngeal Anaesthetic Airways
Airways and Connectors
(IS0 11712 :2023, MOD) IS/ISO 11712 : 2009
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Health Informatics — Medical
Waveform Format

Part 3 Long-Term
Electrocardiography

Sl No., Year & Title of the Date of No., Year & Title of the Date of
No. Indian Standards Establishment | Indian Standards to be | Withdrawal
Established Withdrawn, if any
(1) (2 3 4) )
Anaesthetic and
Respiratory Equipment
— Supralaryngeal
Airways and Connectors
9 IS 18858 : 2024 29 October IS/ISO 22674 : 2016 29 April
1SO 22674 : 2022 2024 Dentistry — Metallic 2025
Dentistry — Metallic Materials Materials for Fixed and
for Fixed and Removable Removable Restorations
Restorations and Appliances and Appliances
10 IS 18865 (Part 7) : 2024 29 October IS/ISO 21549-7 : 2016 29 April
1SO 21549-7 : 2024 2024 Health Informatics — 2025
Health Informatics — Patient Patient Healthcard Data
Healthcard Data Part 7 Medication Data
Part 7 Medication Data
11 IS 18867 (Part 2) : 2024 29 October IS/ISO/TS 22077-2 : 29 April
1SO 22077-2 : 2023 2024 2015 2025
Health Informatics — Medical Health Informatics —
. Format
Part 2 Electrocardiography Part 2
Electrocardiography
12 IS 18867 (Part 3) : 2024 29 October IS/ISO/TS 22077-3 : 29 April
1SO 22077-3 : 2023 2024 2015 2025

Health Informatics —
Medical Waveform
Format
Part 3 Long Term
Electrocardiography
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Sl No., Year & Title of the Date of No., Year & Title of the Date of
No. Indian Standards Establishment | Indian Standards to be | Withdrawal
Established Withdrawn, if any
(@) (3] (€] (€Y )
13 IS 18869 : 2024 29 October IS/ISO/TS 14265 : 2011 29 April
ISO/TS 14265 : 2024 2024 Health Informatics — 2025
Health Informatics — Classification of Purposes
Classification of Purposes for for Processing Personal
Processing Personal Health Health Information
Information
14 | 1518875 (Part 10425) : 2024 29 October IS/ISO/IEEE 11073- 29 April
ISO/IEEE 11073-10425 : 2019 2024 10425 : 2016 2025
Health Informatics — Personal Health Informatics —
Health Device Communication Ptérsonal H_ealtt_h DSV'fe
) ommunication Par
Part 10425 Device ;
Specialization — Continuous S 13;23223\(;?(3_
Glucose Monitor (CGM) Pe
Continuous Glucose
Monitor (CGM)
15 IS 18881 (Part 5) : 2024 29 October NA NA
ISO 13408-5 : 2006 2024
Aseptic Processing of Health
Care Products
Part 5 Sterilization in Place

CHITRA GUPTA ,Scientist G & DDG (Hallmarking)
[Advt. -111/4/Exty./690/2024-25]
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